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The MJnister oi Tramport ancl c--
mlllllcatlom (Shrl .Jqjlvan Ram): (a) 
Yes, when the <1ffice is expected to 
work at a loss · !Xceeding the perml8-
sible limit. 

(b) Bank guarantee or security de-
posit account from a corporate bod7; 
security bonds from individuals. 

Naprjullasapr Dam 
0 810. Shri Lumi Dass: Will the 

Minister of Irrtptlon and Power be 
pleased to state: 

(a) whether it is a fact that twleve 
cement pillars costing about Rs. 3 
lakhs of Nagarjunasagar Dam had 
been washed away in 1961; 

( b) if so, the reasons fur the same; 
and 

(c) whether any enquiry has been 
made in the matter? 

The Minister of State in the Minis-
try Of lrriptlon and Power (Shri 
Alapsan): (a) to (c). The informa-
tion is being collected from the Gov-· 
ernment of Andhra Pradesh and will 
be placed on the Table of the House 
as soon as it is received. 

Brld&'e over Narmada at Banllhan 
0 81Z. Shri Bari Vishnu Ka.math: 

Will the Minister of Transport and 
Commllllications be pleased to state: 

(a) when the road bridge over the 
Narmada river at Barmhan (Narsinih-
pur ·District Madhya Pradesh) will be 
constructed; 

(b) whether it is a fact that the site 
was selected and work conunenced 
over 5 years ago; and 

( c) if so, the reasons for the inordi-
nate delay? 

Tbe Minister Of Shippins In the 
Ministry of Transport and Comnuml-
catlons (Shri Baj Bahadur): (a) The 
hridge is expected to be completed by 
March 1963. 

(b) The bridge site was selected in 
April 1956, but the work has com-
menced only in March 1961. 

(c) The delay in conunencement of 
the work was mainly due to lack of 
response to the invitations for tP.nd-
ers and the time taken in negotiations 
and in settling various technical de-
tails and terms of contract with the 
contractors. 

Delta Irrtptlon Scheme in Orlaa 

0 815. Shri Surendranath nwlvedy: 
Will the Minister of Jrrlptlon and 
Power be pleased to state: 

\:i) whether any revised delta irri-
gation scheme was sirbmittP.d by the 
Government of Orissa and whether 
any extra amount has bef>n made 
available by the centre for the pur-
pose: 

(bl whether it is a fact that the 
revised scheme excludes the project 
for thP. construction of an aqueduct in 
river Luna, a branch of Mahanadi 
m eant ·for providing irrigation to 
flooded areas; and 

(c) the details of thP. revised 
~eheme, if any? 

The Minister of State in the Minis-
try of Irrlptlon and Power (Shrl 
Alacesan> : (a) No. Sir. 

(b) and (c). Do not arise. 

Nature Cure System 

0 816. Shrl Bhapat .Jba Asad: 
{ 

Shri D. C. Sharma: 

,- Shrl Blbhntl Mishra: 

Will the Minister of Health be 
pleased to state: 

(a) whether the Union Government 
have appointed a Committee to advise 
on matters relating to the develop-
ment of the Nature Cure system of 
medicine durine the Third Five YP.ar 
Plan period; 

(b) if so, the functions o! the Com-
mittee; and 

( c) the progress made so far? 

The Mlnis&er of Health 
Sashila Nayar): (a) Yes. Sir. 

(Dr. 




